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Surt R S KHANDEKAR May I |
know why no register has been main-
tained or kept for al] these applica-
flons?

Surt MEHR CHAND KHANNA
Sir, the numbe:r of rura] claimants was
nearly five lakhs We have dealt
with them for the last ten, twelve or
fifteen years It 1s not possible to
keep the gtatistics Applicationg are
rejected or accepted under a particu-
lar rule

Surt R S KHANDEKAR My sub-
mission 1s that these are the judicial
proceedings and, therefore, I would
like to know why no register has been
mamtained for all these applications,
under the rules

Sar1 MEHR CHAND KHANNA
That register has not been maintained
because we had to collect the informa-
tion from all over India, and 1t was
not possible for us to collect all those
statistics

Surr R S KHANDEKAR Su, when
compensation Is allowed uncder
Rule 54, 1t 1s a very meagre compen-
sation and they are not able to get
compensation 1n other ways Has gny
representation been received by the
Government from refugees in this con-
nection, Sr?

Surr MEHR CHAND KHANNA
Sn, under Rule 54 claimg are assessed
We have g ven some concession, under
Rule 54 that in the case of a widow
or a munor, instead of land being given
to her or to him, as the case may be,
he or she can even take money In
cash up to Rs 8000

IMPORT OF FOREIGN NEWSPAPERS AND
PERIODICALS

*897 Swrt A M TARIQ Will the
Minister of COMMERCE AND INDUSTRY
be pleased to statey

(a) whether Government’s import

[ RAJYA SABHA ]

policy has affected the import of
foreign newspapers and period cals,
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(b) whether the cut imposed by
Government has affected the work of
reseaich students and scholars of our
Educational Institutions and Univer-
sities; and

(¢) if so, whether Government pro-
pose any modification of the import
policy with regard to the import of
foreign newspapers ang periodicals?

Tue MINISTER or INTERNATIO-
NAL TRADE 1Ny tHE MINISTRY oF
COMMERCE anp INDUSTRY (SHrr
ManNupHAI SHAH) (a) to (¢) A state-
ment 1s laad an the Table of the
House

STATEMENT

(a) Foreign newspapers and perio-
dicals are allowed to be imported by
post parcel without any import res-
trictions whatsoever, and imports by
libraries, educational inmstitut ons etc
are also freely allowed Even in re-
gard to imports against quota licences,
the restiictions are of a very munor
nature affrcting onlx the number of
coples of magazines permitted to be
impotted

tby No Sir -

(c) Does not arise
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MIGRATION FROM PAKISTAN TO INDIA

*898 Serr M P. BHARGAVA: Wil
the PriMmE MiINIsSTER be pleased to
state:

.(a) the number of persons who ar-
rived In  Assam i_om Pakistan on
visas and m gration certificates in the
months of June ond July, 1962;

(b) the number of persons who
arrived in West Bengal from Pakistan
during the same months; and

(c) how many of them have ex-
vressed their desire to settle :n India?

Tue DEPUTY MINISTER 1Ny THE
MINISTRY or EXTERNAL AFFAIRS
(Sart  Dinesu SingH): (a) to (c¢)
The information 1s being collected and

as soon gs 1t 1s avallable, it w1 be
placed on the Table of the House,
Surt M. P. BHARGAVA: May I

know whether any rough figures are
available?

4( 1 Hindi translation.
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Suri DINESH SINGH: I mentioned.
that we were collecting this infor--
maiion, It would be far better to have:
accurate mformation than have any
rough figures.

Surt BHUPESH GUPTA: May 1
know the manner in which the infor-
mation is being collected, whether the
Central Government 1s doing it on
the basts of its own machinery or it is
asking the State Governments to do
s0?

Surr DINESH SINGH: It is usually
maintained by the State Government..
We have to get the information froma
the State Government,

SHRT N. SRI RAMA REDDY: This
quest on of people migrating from:
Pakistan to India, especially to As-
sam, has been very much talked
about. We would lke to know whe-
ther there are more reasons than meet
the eye with regard to the large
migration of Pakistanis to Assam
because i1t has not been made clear
as to why lakhs of people should be
coming into Assam, whereas that 1s

not the case with regard to West
Pakistan.
Surt JAWAHARLAL  NEHRU:

First of all, the figure, lakhs of peo-
ple, is rather misleading. It 15 a
newspaper figure, not an accura'e
figure. A number of people came
three or four years after indepen-
dence. Then was the normal flow
which took place for the last fifty
years or more, people coming from
densely populated areas to sparsely
populated areas. If you refer to the
census of 1911, fifty years ago, this
process 1s described graph'cally how

large numbers were coming. In
fact, it is described as a process of
ants comung. So, that was a normal

thing. Then after 1independence, it
slackened, slowed down. It went on
in some degree up to 1952. After
that, steps were taken to check and
stop it and they were largely success-
ful, not wholly. And lately, of
course, further steps have been takerr



